HIGH RT OF CHHATTI RH: BIls VK

Endt. Mo.

ENDORSEMENT

712 /Confdl./2009 Bilaspur, dated the _ 7>/ 1 /
(1-15-2/2005

Copy of Order (endt.) Mo. 6526/2254/ XXI-B/C.G./2009 dated 17-09-2009

issued by the Govemnment of Chhattisgarh, Law & Legislative Affairs Department, Raipur

forwarded to: -
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12

177
L.

Private Secretary to Hon'ble the Chief Justice, High Court of Chhattisgarh,
Dllaspur for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Dhirendra +lishra, High Court
Chhattisgarh, Bilaspur for informatlon of his Lordship.

Privata Secre’  to Hon'ble Shri Justice Sunil Kumar Sinha, !'igh Court of
Cht .arh, - daspur for informatlon of his Lordship.

Privata Secretary to Hon'ble Shri Justice Satish.K. Agnihetri, High Court of
Chhattisgarh, Bilaspur for informatlon of his Lordship.

Private Secretary to Hon'ble Shr Justice T.P.Shamma, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Mawal Kishore Agarwal, High Couit of
Chhattisgarh, Bilaspur for information of his 1..rdship.

Private Secretary to Hon'ble Shr Justice Pritinker Diwaker, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

Private Secretary o Hon'ble Shri Justice Rangnath Chandrakar, High Court of
Chhattlsgarh, Bilaspur for information of his Lordship.

Privata Secretary to Hon'ble Shri Justice R.L.Jhanwar, High Court of
Chhattisgarh, Bilaspur for Information of his Lordship.

Private Secretary to Raqistrar Ceneral, High Court of Chhattisgarh, Silaspur for
nformation.

Ragistrar (Vigilance and T & £), iligh Court of Chhattisgarh, Bilaspur for
information,

f
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. DiractarfAdditional Diractor, Judiclal Cificers” Training Thstitute, High Court of

Chhattlsgarn, 2laspur for inforration,

Principal Cecratary, Covernment of Chhaitlsgarh, Law 2 Leglslative Aifairs

Capartment, 0.4.S. Bhavan, Mantralaya, Ralpur for informlon,

{2} Shri L5, Uboweja, District & Zesslons Judgs, igir-Champa, for
information and compliance. He Is requested that | 3 In occupation of
Coverniment accommadation, he sheuld vacale a within 15 days
iroim tha date of recaipt of this order under int this Ragistry. Ha
5 also requested to send his nanding over and r charge raports

io this Ragistry.
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(b) Smt. Madhuri Katulkar, Principal Judge, Family Court, Raipur, for
information and compliance. She Is requested to send her handing over
and taking over charge reports to this Reqgistry.

L5, District & Sessions Judge, Raipur/ Bilaspur/ Durg/ Bastar (Jagdalpur)
Mahasamund/ Raigarh/ Korba/ Kabirdham (Kawardha)/ Rajnandgaon/
Dhamtari/ Uttar Bastar {Kanker)/ lanjgir-Champa/ Koriya (Baikunthpur)/
Jashpur/Dakshin Bastar (Dantewara)/Surguja at Ambikapur for information.,

16, Additional Registrar (Judicial/ Administration/ D.E. & E.), High Court of
Chhattisgarh, Bilaspur for information. .

17. Additlonal Reglstrar-cum-Principal Secretary to Hon'ble the Chief Justice, High
Court of Chhattisgarh, Bilaspur for information.

18, Deputy Registrar (Copying & Central Filing/ Protocol & Works/ Civil, Criminal &
‘Mritf S.W., Checker & D.D.0.), High Court of Chhattisgarh, Bilaspur for
information.

19, Accounts Officer, High Court of Chhattisgarh, Bilaspur for Information.

207 Tn-charqge, NIC High Court Computer Cell, High Court of Chhattisgarh, Bilaspur
for upleading in the Cificial website of Chhattisgarh High Court.

21. Member-Secretary, Chhattisgarh State Leqal Services Authority, Warehouse
Road, Bilaspur for information.

12. Section Cfficer/In-charge, Accounts/ Checker/ Complaint/ Criminal /Civil/
Confidential/ ODistrict Establishment/ Establishment / Library/ Pension /
Protocol/ Record Room {Admn.)/ Works/ Writ/ Central Filing Sections, High
Court of Chhattisgarh, Bllaspur for information and necessary action.
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